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Shri Utpal Rajkhowa,
Registrar (Vigilance),
Gauhati High Court,
Guwahati

The District & Sessions Judge,
Bongaigaon

Dated Guwahati, the 3Oft Oaober, 2023

Permission to avail Home Travel Concession (HTC)
uB.r-31202319485, dated 1 1.10.2023

Thanking you,

Yours faithfully,

4-
REGTSTRAR (VTGTIANCE)

Dated jO4bctober,2o23

c
From

To,

Sub:-
Ref:-

Sirl
With reference_ to the above, I am directed to inform you that Shri.Dhiren.Pegu, Civil Judge (Jr. Div.)_cum i.fr,f .f.C., Songaigaon has been grantedpermission to avair HTc for the brock period of 2022-2023, to traver to his home town at

J:l?T^!?l.r?l) from Bongaigaon, along with his wiie Smti. oorV xrirm,-*.ei.r4.10.2023 to 22.L0.2023, by the shortest [ossible route, as per existing Rules.

Memo No. HC.VII-8U 2023 I
Copv to: -

LaUD- t OL 63 A

1. The Principal Accountant General, (A&E), Assam, Guwahati for information.2. Shri Dhiren pegu, Civil Judge (Jr. Div.)_cum_JMFC, Bongaigaon for
information, with reference to his letter dated 11.10.2023.

3. The Joint Registrar (Finance), Gauhati High Court, Guwahati for
information and necessary action.

j+. The Project Manager, Gauhati High Court, Guwahati for information with
request to take necessary steps for uproading this retter in officiar website
of this Hon'ble Couft.
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